
ORISSA HIGH COURT

FILING REPORT AS ON :13/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0003156/2020 SUREN KUMAR SAHOO SIDHANT DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

2 BLAPL/0003157/2020 PURNA CHANDRA PARIDA PRADEEP KUMAR KUNDU NIALI /61 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0003158/2020 RAKI @ ROCKEY @ AJAYA DAS SAPAN KUMAR LENKA MAHILA P.S. BUXIBAZAR /20 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0003159/2020 M.LABIN S.P.DASH TALABANIA /37 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0003160/2020 NRUSINGHA CHARAN OJHA ARIJEET MISHRA JAJPUR ROAD /91 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0003161/2020 MAJJI RAJA @ M.RAJA BIRAJA PRASANNA DAS RAYAGADA TOWN /425 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0003162/2020 MADHU GOUDA ANIRUDHA DAS NABARANGAPUR TOWN /295 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0003163/2020 SULTAN SINGH JYOTIRMAYA SAHOO CHATRAPUR /19 /2018

VS VS ()

STATE OF ODISHA //

9 BLAPL/0003164/2020 BABU @ KABIR ALI @ KABIR ALLI JYOTIRMAYA SAHOO KHURDA P.S. /67 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0003165/2020 BIJEN @ BIJAY MUNDA SUSIL KUMAR PATTNAIK BARBIL /33 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0003166/2020 SINGRAI HEMBRAM NIRANJAN LENKA CHANDUA /37 /2017

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003167/2020 BIJAYA SAHU MOHENDRA KUMAR MOHAPATRO BERHAMPUR SADAR /53 /2012

VS VS ()

STATE OF ODISHA //

13 BLAPL/0003168/2020 DAYAKARA GHIBELA NIRANJAN HOTA  /328 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0003169/2020 SURESH KUMAR NAYAK @ SURESH NAYAK SURYAKANTA DWIBEDI PHULBANI TOWN /212 /2018

VS VS ()

STATE OF ODISHA //

15 BLAPL/0003170/2020 ALOK MACHHUA RANJAN KUMAR PRADHAN PURI SADAR /149 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0003171/2020 ARUP RATAN HALDAR RANJAN KUMAR PRADHAN CHANDAKA P.S. /136 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0003172/2020 BIKRAM KISHORE SAHOO DEBASNAN DAS ANGUL TOWN /487 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003173/2020 SURENDRA BHUMIA RAJIB LOCHAN PATTNAIK NABARANGAPUR TOWN /343 /2013

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003174/2020 INATAZ MALLIK MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA //

20 BLAPL/0003175/2020 DEBENDRA KUMAR PATTANAIK MANAS KUMAR CHAND  /09 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0003176/2020 PUSPA SETHI JANAKI BALLAV SWAIN POLASARA PS /115 /2016

VS VS ()

STATE OF ODISHA //

22 BLAPL/0003177/2020 KATIBABU SINGH DEEPAK KUMAR MOHAPATRA SAHADEV KHUNTA /383 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0003178/2020 BHAGYADDHAR PARIDA KHIROD KUMAR ROUT KHANDAGIRI P.S. /652 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0003179/2020 BIKI AGRAWAL BIJAYA KUMAR RAGADA BURLA /220 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0003180/2020 LAXMIDHAR SAHOO KARUNAKAR GAYA KONARK /39 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0003181/2020 SIDHANTA NAIK DHARMENDRA SETHY TUMUSINGA /24 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0003182/2020 RASMI RANJAN PARIDA DEEPAK KUMAR SAHOO RAJNAGAR /23 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0003183/2020 DHARANIDHAR BARICK DEEPAK KUMAR SAHOO  / /0

VS VS ()

STATE OF ODISHA //

29 BLAPL/0003184/2020 BAPI @ JAYAKRUSHNA BEHERA DEEPAK KUMAR SAHOO DERABIS /93 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0003185/2020 RASMI RANJAN PARIDA DEEPAK KUMAR SAHOO RAJNAGAR /75 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0003186/2020 PAPU @ GANESH NAYAK DEEPAK KUMAR SAHOO NIKIRAI /70 /2018

VS VS ()

STATE OF ODISHA //

32 BLAPL/0003187/2020 BAPI @ SAROJ PRADHAN SANJIT KUMAR DAS BYREE /127 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0003188/2020 SUBARNESWAR RANA ASIT KUMAR JENA BYREE /181 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0003189/2020 PRAMOD JENA ASIT KUMAR JENA BADACHANA /84 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0003190/2020 MANISH KUMAR PRADHAN @ AKASH B.SAHOO JAMANKIRA /25 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0003191/2020 RANJIT KESHARI SWAIN @ NIRU SURYA NARAYAN MISHRA BALANGA /168 /2019

VS VS ()

STATE OF ODISHA //

37 BLAPL/0003192/2020 ROSHAN BHOI J.N.PANDA SAMBALPUR TOWN /229 /2018

VS VS ()

STATE OF ODISHA //

38 CMAPL/0000197/2020 BISWANATH PANDA ADV.  / /

VS VS ()

M/S. DOLAGOBINDA ENTERPRISERS //

39 CONTC/0001454/2020 RABINDRANATH BEHERA ADV.  / /

VS VS ()

ASWINI KU.MISHRA //

40 CONTC/0001455/2020 KAILASH CHANDRA SWAIN ADV.  / /

VS VS ()

ASWINI KU.MISHRA //

41 CONTC/0001456/2020 PRADIPTA KU.PANDA ADV.  / /

VS VS ()

CHITRA ARUMUGAM, I.A.S. //

42 CONTC/0001457/2020 DURGA PRASAD PANDA ADV.  / /

VS VS ()

DR. B. BRUNDA //

43 CONTC/0001458/2020 KHETRABASI SINGH DEO ADV.  / /

VS VS ()

CHITHRA ARUMUGAM //

44 CONTC/0001459/2020 UMA CHARAN SAHU L.K.MOHANTY  / /

VS VS ()

CHITHRA ARUMUGAM, I.A.S. //

45 CONTC/0001460/2020 CHATURBHUJA NAIK ADV.  / /

VS VS ()

CHHITRA ARUMUGAM (I.A.S.) //
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46 CONTC/0001461/2020 TARINI RATH ADV.  / /

VS VS ()

ASHIS RANJAN SAHOO //

47 CONTC/0001462/2020 PREMANANDA MUKHI ADV.  / /

VS VS ()

THE STATE LABOUR COMMISSIONER,ODISHA //

48 CONTC/0001463/2020 GOPAL CHANDRA SAHU ADV.  / /

VS VS ()

VINDEET BHARADWAJ //

49 CONTC/0001464/2020 DILIP KUMAR BEHERA ADV.  / /

VS VS ()

SANGRAM KESHARI BEHERA //

50 CONTC/0001465/2020 ANTARYAMI DEBATA adv.  / /

VS VS ()

ASHOK K.K. MEENA //

51 CONTC/0001466/2020 BHAGIRATHI SAHOO ADV.  / /

VS VS ()

ASHOK K.K. MEENA //

52 CONTC/0001467/2020 PURNA CHANDRA MOHANTY ADV.  / /

VS VS ()

ASHOK K.K. MEENA //

53 CRLA/0000279/2020 KHEMA  @ KHEMSAGAR SA SARAT KUMAR JENA BHATILI /54 /2020

VS VS ()

STATE OF ODISHA //

54 CRLMA/0000091/2020 SANJITA DIGAL PRAHALLAD SAHU PHULBANI TOWN /16 /2019

VS VS ()

STATE OF ODISHA //

55 CRLMA/0000092/2020 SUDIPTA SATHUA AMITAV TRIPATHY DASPALLA /118 /2019

VS VS ()

STATE OF ODISHA //

56 CRLMC/0001015/2020 MAMINA SINGH BISWARANJAN DALAI MAHANGA /55 /2019

VS VS ()

STATE OF ODISHA //

57 CRLMC/0001016/2020 SIBA NARAYAN PAL ARUN KUMAR DAS  / /0
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VS VS ()

STATE OF ORISSA //

58 CRLMP/0000515/2020 SWARNALATA SETHI RAMA CHANDRA JENA  / /0

VS VS ()

STATE OF ODISHA //

59 CRLMP/0000516/2020 KALPANA PANDA SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

60 CRLMP/0000517/2020 PRAMILA MAJHI SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

61 CRLREV/0000267/2020 RANJEET GOCHHAYAT S.K.NAYAK-2 ANGUL TOWN /926 /2019

VS VS ()

STATE OF ODISHA //

62 FAO/0000503/2020 THABIRA CHARAN BISHI MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

63 ITA/0000017/2020 PRINCIPAL COMMISSIONER OF INCOME TAX, BHUBANESWAR 1TUSHAR KANTI SATAPATHY (SR.S.C. OF I.T.)(O.H.C.)  / /

VS VS ()

BERHAMPUR DEVELOPMENT AUTHORITY //

64 MACA/0000328/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.MAHITOSH SINHA  / /

VS VS ()

TILOTAMMA MOHAPATRA //

65 MACA/0000329/2020 THE NEW INDIA ASSURANCE CO. LTD. SUBRAT SATPATHY  / /

VS VS ()

RAMESH SAHOO //

66 MACA/0000330/2020 THE NEW INDIA ASSURANCE CO. LTD. SUBRAT SATPATHY  / /

VS VS ()

MUKTIKANTA SAHOO //

67 MACA/0000331/2020 SUSANTA KU.SAHU DIPTI RANJAN BHOKTA  / /

VS VS ()

THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTD. //

68 RVWPET/0000218/2020 THE UNION OF INDIA ADV.  / /

VS VS ()
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M/S KRIDAY REALTY PVT.LTD. //

69 WP(C)/0012161/2020 PRAKASH CHANDRA RATH SASWATA DAS  / /

VS VS ()

UNION OF INDIA //

70 WP(C)/0012162/2020 M/S.ISAR ENGINEERS PVT LTD DEBENDRA KUMAR DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

71 WP(C)/0012163/2020 SAROJ KUMAR MOHANTY K.P.MISHRA  / /

VS VS ()

STATE OF ODISHA //

72 WP(C)/0012164/2020 M/S.CMEC CONSULTING ENGINEERS PVT.LTDKANANBALA ROY CHOUDHURY  / /

VS VS ()

UNION OF INDIA //

73 WP(C)/0012165/2020 SAKTI PRASAD MOHANTY SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

74 WP(C)/0012166/2020 SANGRAM NAYAK SAMARENDRA MOHANTY  / /

VS VS ()

TAHASILDAR KUJANG //

75 WP(C)/0012167/2020 CHAMPA @ CHAMPABATI DEHURI K.C.NAYAK  / /

VS VS ()

MANAGING DIRECTOR CESU IPICOL TOWER //

76 WP(C)/0012168/2020 MD. QAISAR IQBAL ALI SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

77 WP(C)/0012169/2020 DAMODAR MALLICK SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

78 WP(C)/0012170/2020 M/S.  ARNAPURNA MOTORS GOKULANANDA  MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

79 WP(C)/0012171/2020 ASMIYA RANJAN MAJHI RAMAKANTA NAYAK  / /

VS VS ()

UNION OF INDIA //
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80 WP(C)/0012172/2020 RAJEEBA KUMAR DUTTA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

81 WP(C)/0012173/2020 BHAGABAT DANDAPAT BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

82 WP(C)/0012174/2020 UPENDRANATH SWAIN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

COMMISSIONER OF ENDOWMENT ODISHA //

83 WP(C)/0012175/2020 SARAT CHANDRA NAYAK SIDHARTH SANKAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

84 WP(C)/0012176/2020 NIRANJAN NAYAK PRAVASH CH. JENA  / /

VS VS ()

STATE OF ODISHA //

85 WP(C)/0012177/2020 RABINDRA NATH MUDULI DINESH KUMAR MALLICK  / /

VS VS ()

STATE OF ODISHA //

86 WP(C)/0012178/2020 BHIMSEN PRADHAN PABITRA KUMAR NAYAK  / /

VS VS ()

C.M.D. MCL HEAD QUARTER //

87 WP(C)/0012179/2020 NITYANANDA BEHERA P.K.CHAND  / /

VS VS ()

STATE OF ODISHA //

88 WP(C)/0012180/2020 MAKARDHWAJA NAIK JAGABANDHU SAHU  / /

VS VS ()

STATE OF ORISSA //

89 WP(C)/0012181/2020 PUSPARAJ DASH SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

90 WP(C)/0012182/2020 ANUSUYA PANDA ANIL KUMAR BEHERA  / /

VS VS ()

DEPUTY REGISTRAR ODISHA ADMINISTRATIVE TRIBUNAL //

91 WP(C)/0012183/2020 SARAT KUMAR MUDULI ANIL KUMAR BEHERA  / /
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VS VS ()

DIRECTOR GENERAL AND INSPECTOR GENERAL OF POLICE //

92 WP(C)/0012184/2020 BASANTI ROUT PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

93 WP(C)/0012185/2020 BINATA JENA ANIL KUMAR BEHERA  / /

VS VS ()

COMMISSIONER CUM SECRETARY SCHOOL AND MASS EDUCATION DEPARTMENT //

94 WP(C)/0012186/2020 PRAMOD KUMAR DASH ANIL KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

95 WP(C)/0012187/2020 MANAGEMENT OF SAMAJA SANJAY KUMAR MISHRA  / /

VS VS ()

THE CONTROLLING AUTHORITY //

96 WP(C)/0012188/2020 MOHAN KUMAR SAHU ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

97 WP(C)/0012189/2020 JAJPUR IRRIGATION NMR EMPLOYEES UNIONSANJAY KUMAR MISHRA  / /

VS VS ()

THE REGIONAL PROVIDENT FUND COMMISSIONER //

98 WP(C)/0012190/2020 NARENDRA KUMAR RATH ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0012191/2020 KARTIK BASANTARAY ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

100 WP(C)/0012192/2020 RUDRAKANTA BISWAL JITENDRA KUMAR DIGAL  / /

VS VS ()

D.G. AND I.G. OF POLICE //

101 WP(C)/0012193/2020 ASHOK KUMAR BARIK ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

102 WP(C)/0012194/2020 BINODINI NAYAK RAMESH KUMAR SAHU  / /

VS VS ()
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STATE OF ODISHA //

103 WP(C)/0012195/2020 LOKANATH MURUDI JITENDRA KUMAR DIGAL  / /

VS VS ()

D.G.AND I.G.OF POLICE //

104 WP(C)/0012196/2020 NAKSHETRA  MALA SAHOO R.ACHARY  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0012197/2020 MANOJ KUMAR PRADHAN GOPINATH MISHRA  / /

VS VS ()

OMBUDSMAN INSURANCE STATE OF ODISHA //

106 WP(C)/0012198/2020 SUBASH CHANDRA BARIHA DIBYASHREE RAY  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0012199/2020 HARISANKAR HANTAL DIBYASHREE RAY  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0012200/2020 HRUDAYANANDA JENA NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0012201/2020 RANKAMANI BADHEI DIBYASHREE RAY  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0012202/2020 TIKESWAR BUDA DIBYASHREE RAY  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0012203/2020 SIBANANDA MISHRA GYANENDRA CHANDRA SWAIN  / /

VS VS ()

MD, SYSNET GLOBAL TECHNOLOGIES //

112 WP(C)/0012204/2020 JAYANTA KUMAR KHANDAYATRAY SRIDHAR RATH  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0012205/2020 MD.YAKUB GYANENDRA CHANDRA SWAIN  / /

VS VS ()

MD.,ODISHA FOREST DEVELOPMENT CORPORATION LTD. //
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114 WP(C)/0012206/2020 SUKADEV NAYAK SUBHRANSHU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0012207/2020 GOURAHARI PRADHAN SURESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0012208/2020 BHIKARI CHARAN MALIK SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0012209/2020 ALL ODISHA LAWYERS ASSOCIATION BIBHU PRASANNA MOHAPATRA  / /

VS VS ()

THE ODISHA STATE BAR COUNCIL //

118 WP(C)/0012210/2020 SK.ABDUL RIHAN SAMARENDRA MOHANTY  / /

VS VS ()

DY.ELECTRICAL INSPECTOR T AND D CUM APPELLATE AUTHORITY //

119 WP(C)/0012211/2020 NIRANJAN PANDA DEEPAK KUMAR MOHAPATRA  / /

VS VS ()

THE ODISHA STATE BAR COUNCIL //

120 WP(C)/0012212/2020 MADHUSUDAN DEY NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0012213/2020 ODISHA SECONDARY SCHOOL TEACHERS ASSOCIATIONBUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

122 ABLAPL/0005258/2020 JAYANTI DAS B.SINGH BALASORE SADAR /129 /2020

VS VS ()

STATE OF ODISHA //

123 ABLAPL/0005259/2020 PRIYANKA RANA AMULYA RATNA PANDA BALASORE TOWN /95 /2020

VS VS ()

STATE OF ODISHA //

124 ABLAPL/0005260/2020 DIPU @ DEEPAK  @ DIPAK PRADHAN S.ROUT ANGUL TOWN /458 /2020

VS VS ()

STATE OF ODISHA //

125 ABLAPL/0005261/2020 DIPU @ DEEPAK @ DIPAK PRADHAN S.ROUT ANGUL TOWN /462 /2020
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VS VS ()

STATE OF ODISHA //

126 ABLAPL/0005262/2020 DEBASISH GHADAI S.ROUT  /79 /2020

VS VS ()

STATE OF ODISHA //

127 ABLAPL/0005263/2020 DEBASISH SAHU @ BUBU SAHU PRAHALLADA SAHU CHAKAPADA PS /14 /2020

VS VS ()

STATE OF ODISHA //

128 ABLAPL/0005264/2020 RAJIB BEHERA DURLLABHA RANJAN MISHRA  /40 /2020

VS VS ()

STATE OF ODISHA //

129 ABLAPL/0005265/2020 DIPAK BARIK PRAVASH CH.JENA JANKIA P.S. /98 /2020

VS VS ()

STATE OF ODISHA //

130 ABLAPL/0005266/2020 RAJENDRA SAHOO PRAVASH CH.JENA JANKIA P.S. /98 /2020

VS VS ()

STATE OF ODISHA //

131 ABLAPL/0005267/2020 SAGAR SAHU PRASANNA KUMAR MISHRA RAMPUR (SONEPUR) /4 /2020

VS VS ()

STATE OF ODISHA //

132 ABLAPL/0005268/2020 SK. ABDUL ANISH JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

133 ABLAPL/0005269/2020 SMT. T.RAMA @ KALYANI DEEPANJALI SAHU MADHUPATNA /7 /2020

VS VS ()

STATE OF ODISHA //

134 ABLAPL/0005270/2020 SANA @ SUSNANT MAJHI @ SUSANT MAJHI JYOTIRMAYA SAHOO KHURDA P.S. /67 /2020

VS VS ()

STATE OF ODISHA //

135 ABLAPL/0005271/2020 PURNADAR GHIVELA NIRANJAN HOTA BOLANGIR SADAR /328 /2019

VS VS ()

STATE OF ODISHA //

136 ABLAPL/0005272/2020 DAMBURU @ KRUSHANA NAHAK JUGALA KISHORE PANDA PURUSHOTTAMPUR /10 /2020

VS VS ()
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STATE OF ODISHA //

137 ABLAPL/0005273/2020 SWETA KUMAR BEHERA J.K.KHUNTIA BALIMI /52 /2019

VS VS ()

STATE OF ODISHA //

138 ABLAPL/0005274/2020 SILU @ GYANAJYOTI MOHAPATRA RANJAN KUMAR PRADHAN PURI TOWN /73 /2020

VS VS ()

STATE OF ODISHA //

139 ABLAPL/0005275/2020 BANAMALI NAYAK @ SAHOO RANJAN KUMAR PRADHAN BASELI SAHI PS /129 /2020

VS VS ()

STATE OF ODISHA //

140 ABLAPL/0005276/2020 TRUPTI RANJAN DAS P.R.CHHATOI PIPLI /207 /2016

VS VS ()

STATE OF ODISHA //

141 ABLAPL/0005277/2020 RAJA @ LOKANATH SINGH SHAKTIDHAR MISHRA RAMACHANDI /47 /2019

VS VS ()

STATE OF ODISHA //

142 ABLAPL/0005278/2020 HEMANT BHATRA RAJIB LOCHAN PATTNAIK DABUGAM /07 /2020

VS VS ()

STATE OF ODISHA //

143 ABLAPL/0005279/2020 KAILASH CHANDRA MISHRA SAROJ KUMAR PADHI PIPLI /185 /2017

VS VS ()

STATE OF ODISHA //

144 ABLAPL/0005280/2020 TANGE BAHADUR @ RAJKAPUR BAHADUR PABITRA KUMAR NAYAK RAGHUNATHPALI /72 /2020

VS VS ()

STATE OF ODISHA //

145 ABLAPL/0005281/2020 AJAYA KUMAR ROUT S.ROUT SALIPUR /164 /2020

VS VS ()

STATE OF ODISHA //

146 ABLAPL/0005282/2020 ASITA DAS KHIROD KUMAR ROUT BHUBANESWAR G.R.P.S. /75 /2020

VS VS ()

STATE OF ODISHA //

147 ABLAPL/0005283/2020 AJAY HANSDA RAMA CHANDRA JENA JALESWAR /138 /2020

VS VS ()

STATE OF ODISHA //
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148 ABLAPL/0005284/2020 ROHIT PRADHAN BIJAYA KUMAR RAGADA BRAJARAJNAGAR /167 /2020

VS VS ()

STATE OF ODISHA //

149 ABLAPL/0005285/2020 JAYA KRUSHNA JENA RAMA CHANDRA JENA JALESWAR /302 /2019

VS VS ()

STATE OF ODISHA //

150 ABLAPL/0005286/2020 GOKULANANDA JENA R.C.SWAIN JAJPUR TOWN /114 /2020

VS VS ()

STATE OF ODISHA //

151 ABLAPL/0005287/2020 ANKIT SINGH MANAS CHAND DHANUPALI /192 /2020

VS VS ()

STATE OF ODISHA //

152 ABLAPL/0005288/2020 BISHNU SAMAL JAYAKRISHNA MOHAPATRA BANSADA /92 /2020

VS VS ()

STATE OF ODISHA //

153 ABLAPL/0005289/2020 SANTANU PARIDA JAYAKRISHNA MOHAPATRA KULIANA /52 /2020

VS VS ()

STATE OF ODISHA //

154 ABLAPL/0005290/2020 PITAMBAR MOHANTY ASIT KU JENA JHARSUGUDA /238 /2018

VS VS ()

STATE OF ODISHA //

155 ABLAPL/0005291/2020 SASHIKANTA SAHOO RANJIT MOHANTY RAJKANIKA /94 /2020

VS VS ()

STATE OF ODISHA //

156 ABLAPL/0005292/2020 LAXMIDHAR DAS GYANALOKA MOHANTY SINGLA /86 /2020

VS VS ()

STATE OF ODISHA //

157 ABLAPL/0005293/2020 BANAMALI TRIPATHY SMRUTI RANJAN MOHAPATRA DHENKANAL SADAR /166 /2020

VS VS ()

STATE OF ODISHA //

158 ABLAPL/0005294/2020 BANSHIDHAR DAS GYANALOKA MOHANTY SINGLA /86 /2020

VS VS ()

STATE OF ODISHA //

159 ABLAPL/0005295/2020 RUPA SAHOO SAMBEET PATTANAYAK ASTARANGA /31 /2020
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VS VS ()

STATE OF ODISHA //

160 ABLAPL/0005296/2020 MILU PANDA SAMBEET PATTANAYAK KONARK /30 /2020

VS VS ()

STATE OF ODISHA //

161 ABLAPL/0005297/2020 NIRANJAN MAHALIK JAYANT KUMAR MAJHI BALASORE SADAR /99 /2020

VS VS ()

STATE OF ODISHA //

162 ABLAPL/0005298/2020 SUSANTA KUMAR SAHOO S.K.BHANJADEO BEGUNIA P.S. /82 /2020

VS VS ()

STATE OF ODISHA //

163 ABLAPL/0005299/2020 BABAJI BEHERA ARUN KUMAR BUDHIA  / /0

VS VS ()

STATE OF ODISHA //

164 ABLAPL/0005300/2020 TRINATH NAURI DEEPAK KU SAHOO MARSHAGHAI /112 /2020

VS VS ()

STATE OF ODISHA //

165 ABLAPL/0005301/2020 KAILASH CHANDRA DAS DEEPAK KU SAHOO KENDRAPARA /86 /2019

VS VS ()

STATE OF ODISHA //

166 ABLAPL/0005302/2020 SK RAISUDDIN DEEPAK KU SAHOO KENDRAPARA /68 /2020

VS VS ()

STATE OF ODISHA //

167 ABLAPL/0005303/2020 BIRA BARADA JAYADEBA BEHERA RANPUR /145 /2013

VS VS ()

STATE OF ODISHA //

168 ABLAPL/0005304/2020 RUPESH SAHU B.SAHOO KUCHINDA /86 /2020

VS VS ()

STATE OF ODISHA //

169 ABLAPL/0005305/2020 ANANDA NAYAK ANUP UDAYA SENAPATI KHURDA P.S. /301 /2019

VS VS ()

STATE OF ODISHA //

170 ABLAPL/0005306/2020 JYOTIRANJAN BEHERA AMLAN SHAKTI PAUL KHURDA SADAR /132 /2018

VS VS ()
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STATE OF ODISHA //

171 ABLAPL/0005307/2020 BULU KHAN JAYADEBA BEHERA GANIA /25 /2018

VS VS ()

STATE OF ODISHA //

172 ABLAPL/0005308/2020 SUBASH BHOY BHARATI DASH HEMGIR /89 /2020

VS VS ()

STATE OF ODISHA //

173 WPC(OAC)/0000313/2019 ARCHANA PATTNAIK M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

174 WPC(OAC)/0001633/2018 SUJATA MOHAPATRA M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

175 WPC(OAC)/0002614/2012 SARBESWAR BARIK M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

176 CONTC(CPC)/0000049/2017 CHANDRASENA LIMA M/S.RAMA CHANDRA RAY  / /

VS VS ()

RANJAN CHOPRA, COMMNR.CUM-SECY.SME DEPTT. //

177 CONTC(CPC)/0000129/2017 ARCHANA PATTNAIK M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

MANASI NINBHAL, DIRECTOR T.E.AND SCERT //
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ORISSA HIGH COURT

MISC CASES FILED on :13/05/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 2/2020 COCKETT MARINE OIL DMCC-MP MR.GAUTAM MISHRA,M/S.B.N.MOHANTY

ADMLS/1/2020

2 12/2020 CHANDRASENA LIMA-MP M/S.RAMA CHANDRA RAY

CONTC(CPC)/49/2017

3 26/2020 PRINCIPAL COMMISSIONER OF INCOME TAX, BHUBANESWAR 1-MPTUSHAR KANTI SATAPATHY (SR.S.C. OF I.T.)(O.H.C.)

ITA/17/2020

4 81/2020 BISWANATH PANDA-MP ADV.

CMAPL/197/2020

5 361/2020 THABIRA CHARAN BISHI-MP MANOJ KUMAR MOHANTY

FAO/503/2020

6 382/2020 JABUBAKKAR SAHA-MP SAPAN KUMAR LENKA

BLAPL/1161/2020

7 383/2020 HIMANSU SEKHAR NAYAK-MP M/S.BHAGABAT PRASAD RATH

BLAPL/7170/2019

8 384/2020 NARAYAN JANI-MP SURYAKANTA DWIBEDI

BLAPL/3300/2019

9 384/2020 THE UNION OF INDIA-MP ADV.

RVWPET/218/2020

10 385/2020 MD.EHSAN ALI-MP PRASANTA KUMAR NANDA

BLAPL/690/2020

11 386/2020 SANTOSH KUMAR DAS-MP NIRANJAN PANDA

BLAPL/11128/2019

12 387/2020 SUSANTA SAHU-MP ANIRUDHA DAS

BLAPL/2168/2020

13 388/2020 ANIL KUMAR SAHOO-MP M/S.DEVASHIS PANDA

BLAPL/8011/2019

14 522/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPMAHITOSH SINHA

MACA/328/2020

15 523/2020 THE DIVISIONAL MANAGER, M/S. NEW INDIA ASSURANCE CO. LTD.-MPSANTANU KUMAR SARANGI

MACA/316/2020

16 524/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBRAT SATPATHY

MACA/329/2020

17 525/2020 SR. DIVISIONAL MAAGER, NEW INDIA ASSURANCE CO. LTD.-MPSUBRAT SATPATHY

MACA/288/2020

18 526/2020 M/S. DIVISIONAL MANAGER, T.P.CELL, NEW INDIA ASSURANCE CO. LTD.-MPSUBRAT SATPATHY

MACA/309/2020

19 527/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBRAT SATPATHY

MACA/330/2020

20 615/2020 SUBASH KUMAR SAHU-MP Adv.

CRLA/68/2017

21 616/2020 DEBARAJ KARNA-MP RAMA CHANDRA JENA

CRLA/278/2020

22 617/2020 SANTOSH BEHERA-MP MR.SAMARENDRA MOHANTY MR.U.K.PATTANAIK

CRLA/69/2017

23 5496/2020 PRASANNA BEHERA-MP J.K.MISHRA (2)

WP(C)/10977/2020

24 5497/2020 PRAKASH CHANDRA RATH-MP SASWATA DAS

WP(C)/12161/2020

25 5498/2020 M/S.ISAR ENGINEERS PVT LTD-MP DEBENDRA KUMAR DWIBEDI

WP(C)/12162/2020

26 5499/2020 SAROJ KUMAR MOHANTY-MP K.P.MISHRA
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WP(C)/12163/2020

27 5500/2020 M/S.CMEC CONSULTING ENGINEERS PVT.LTD-MP KANANBALA ROY CHOUDHURY

WP(C)/12164/2020

28 5501/2020 SAKTI PRASAD MOHANTY-MP SIDHESWAR MALLIK

WP(C)/12165/2020

29 5502/2020 UNION OF INDIA,KENDRIYA VIDYALAY SANGHATHAN-MPM/S.HRUSIKESH TRIPATHY

WP(C)/14647/2018

30 5504/2020 SANJAY MOHANTY-MP SAMEER KUMAR DAS

WP(C)/7101/2020

31 5505/2020 PRAKASH CHANDRA SAHOO-MP SAMEER KUMAR DAS

WP(C)/7099/2020

32 5506/2020 BUDHIMANTA MALLIK-MP M/S.CHITTQA RANJAN PATTNAIK

WP(C)/18724/2018

33 5507/2020 M/S.  ARNAPURNA MOTORS-MP GOKULANANDA  MOHAPATRA

WP(C)/12170/2020

34 5508/2020 ASMIYA RANJAN MAJHI-MP RAMAKANTA NAYAK

WP(C)/12171/2020

35 5509/2020 SHANKAR GUPTA-MP M/S.BIBHU PRASAD DAS

WP(C)/24299/2019

36 5510/2020 UPENDRANATH SWAIN-MP BIRAJA PRASANNA SATAPATHY

WP(C)/12174/2020

37 5511/2020 SARAT CHANDRA NAYAK-MP SIDHARTH SANKAR MOHAPATRA

WP(C)/12175/2020

38 5512/2020 NIRANJAN NAYAK-MP PRAVASH CH. JENA

WP(C)/12176/2020

39 5513/2020 BHIMSEN PRADHAN-MP PABITRA KUMAR NAYAK

WP(C)/12178/2020

40 5514/2020 NITYANANDA BEHERA-MP P.K.CHAND

WP(C)/12179/2020

41 5515/2020 M/S.BALASORE ALLOYS LTD-MP M/S.S.D.DAS

WP(C)/11113/2020

42 5516/2020 MAKARDHWAJA NAIK-MP JAGABANDHU SAHU

WP(C)/12180/2020

43 5517/2020 YUDHISTHIR MOHANTA-MP HEMANTA KUMAR MOHANTA

WP(C)/11944/2020

44 5518/2020 MANAGEMENT OF SAMAJA-MP SANJAY KUMAR MISHRA

WP(C)/12187/2020

45 5519/2020 BINODINI NAYAK-MP RAMESH KUMAR SAHU

WP(C)/12194/2020

46 5520/2020 MANOJ KUMAR PRADHAN-MP GOPINATH MISHRA

WP(C)/12197/2020

47 5521/2020 HRUDAYANANDA JENA-MP NIRANJAN LENKA

WP(C)/12200/2020

48 5523/2020 ALL ODISHA LAWYERS ASSOCIATION-MP BIBHU PRASANNA MOHAPATRA

WP(C)/12209/2020

49 5524/2020 SK.ABDUL RIHAN-MP SAMARENDRA MOHANTY

WP(C)/12210/2020

50 5525/2020 NIRANJAN PANDA-MP DEEPAK KUMAR MOHAPATRA

WP(C)/12211/2020

51 5526/2020 MADHUSUDAN DEY-MP NIRANJAN NAYAK

WP(C)/12212/2020

52 5527/2020 ODISHA SECONDARY SCHOOL TEACHERS ASSOCIATION-MPBUDHADEV ROUTRAY

WP(C)/12213/2020

53 434/2020 RAUSAN BIBI-MP

ABLAPL/2528/2020

54 435/2020 LAXMIDHAR DAS-MP

ABLAPL/2530/2020

55 436/2020 SAMBHU @ SHAMBHU PRASAD MISHRA-MP

ABLAPL/2747/2020

56 589/2020 NIRANJAN RANA-MP

CRLMC/305/2020

57 5503/2020 SARASWATI DEI-MP

WP(C)/3073/2016
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58 5522/2020 FALCON RESIDENCY HOUSING SOCIETY-MP

WP(C)/11594/2020
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